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ORDER

Learned counsel for the parties are present Arguments have been heard in part' Learned

counsel for the petitioner shall file two sets of the pleadings within a period of two weeks' Learned

Counsel for the parties shall file the synopsis and the list of judgments on which they rely within a

periodstipu|atedabove.Learnedcounse|forthepartiessha|la|sofi|ethetrans|atedversion|nEng|ish

ofa||thedocumentswhicharein|anguageotherthanEng|ish,inaccordancewithRu|e2ToftheNCLT
Rules,2016.
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